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(Amountin %)
Detalsof Claim received Details of Claim Admitted
sr.No. Detals of Claimant Government 5 dues, that may be set Remarks, if any
Date of Receipt Amount Claimed Amount of Claim Nature of Claim | Whether rlated | % Voting Share Claim off verification admitted
(0D/MM/YYYY) Admitted party? inCoC
T T Commisione, Central Goods & ServiceTaxand CentalExcise, Bolpur CGST | Central Government 210n23 55 5,494 Statutory No -
7 [Deputy Commissoner ot ncome Slan23 23422050 - Statuton No - 23422050 Note’3
Total amazsa a5 000% 23,022,050
Notes
1.The above st of crditors reflects andverified as on February 15, 2024
2. Claims ofthe cred i
ch authoriy and have been categorized as contingent ans to income tax dues o AY 2020-21 pending before the CIT (4),
3

3. Amount mentioned under Contingent: The claim is subject to outcome of the proceedings before the relev:

st and worki
/ant authority due to the matter being sub-judice before su
evision in R

4. The resolution professional shall revise the amounts of claims admitted,

claims. The mentioned claim pert
of India v Process for Corporate Persons) Regulations, 2016.

egulation 14 of the




